INCOME TAX APPELLATE TRIBUNAL, NEW DELHI
Cause list of pronouncements
FOR 17th August, 2026 (Monday)

Court Room No........, Time: 10:30 AM
(VC link for the Court Room is as given in the Constitution for the period)

Before Shri Satbeer Singh Godara, Judicial Member

Shri Naveen Chandra, Accountant Member

And

PRONOUNCEMENTS
Sr. Appeal Number Assessee Bench Date of Author
No Hearing
1. ITA | 6279 Del 2025 | Sh. Vinod Gupta Vs. DCIT A 29.07.2026 Sh. Satbeer
Singh Godara,
JM
2-6 | ITA | 3205, | Del 2026 | Sh. Rattan Prakash Mishra A 03.08.2026
3348, Vs. ITO
3442,
3443
&
3444
7-8 | ITA | 2609 Del 2024 | M/s. R.P. Enterprises Vs. A 28.07.2026
& ACIT
2724
9- | ITA | 1732, | Del 2014 | M/s Emaar MGF Cc 10.07.2026
12 6114, Construction Pvt. Ltd. Vs.
2002 ACIT
&
5827
13- | ITA | 3505 Del 2026 | M/s. Kapoor Watch Company A 10.08.2026
25 to Pvt Ltd. Vs. JCIT
3510
6871
to
6876

%etary




